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Bonus to Railwaymen

4181, SHRI SAMAR MUKHERJEE:
Will the Minister of RAILWAYS be
pleaseq fo state: N

(a) whether an agreement has
been reached that the productivity
linked bonus will be paid to the
eligible raiiwaymen who were in
service on or after 1si April, 1979;

(b) whether it is g fact that 15
days bonus have been paid to the
employees whose names were on the
pay roll as on 1st November 1979;

(c) whether such railway em-
ployees who have retired within the
period from 1st April, 1979 to 31st
October, 1979 have been paid the
bonus;

(d) if not, whether any order has
been issued by the Railway Board to
pay bonus to such railway em-
ployees; and

(d) if not. whether Government
Propose to issue orders to pay bonus
to such employees who have retired
between 1st April, 1979 and 31st Qc-
tober, 1979:

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARIA-
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) Yes,

(b) An ad hoc payment of 15 days’
wages was made to the eligible em-
ployees who were in service ag on 1st
November, 1979,

(c) to (e). Productivity linked
Bonus has been paid to those railway
employees who retired from 1-4-1979
to 31-10-1979 but they were not
eligible for the ad hoc peyment of
15 days’ wages.

LPBC’s proposal for a container
Consortium of Shipping Lines

4182. SHRI HARIHAR SOREN:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that the
India, Pakistan ang Bangladesh con-
ference propose to set up a container





